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Rise in cement price in Bangalore

*351. SHRI T. R. SHAMANNA:
Will rthe Minister of INDUSTRY be
pleased to state:

> .

(a) whether it has come to  th
notice of Government (that the cost
of cement in Bangalore which  was
about Rs. 65 per bag has all of a
sudden gone upto Rs. 80 to Rs. Si
per bag; .
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(b) whether the cement Control-
ler has issued an order that all levy
cement be supplied by 31 October,
1982; and

(c) whether Government will take
steps to see that the price of cement
which is already high does not go
up?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES  (SHRI
NARAYAN DATT TIWARI): (a) to
(¢). Under the policy of partial de-
control of cement, cement sold in
the open market in the non-levy
category is free from price and dis-
tribution control. As there has been
some short fall in the supplies of
levy cement to the priority sectors,
cement factories were instructed to
make good the deficit before effect-
ing releases under non-levy  cate-
gory. Some of the cement factories
which normally supply cement to
Karnataka are covered by these ins-
tructions. Further, power cuts re-
cently imposed by the Tamil Nadu
Government on cement factories sup-
plying cement to parts of Karnataka
including Bangalore City, have affec-
ted the overall availability of cement.
In such a situation possibility of a
temporary spurt in the price of non-
levy cement, on which there is no
price and distribution control, can-
not be ruled out. Efforts are being
made to ease the overall availability
of cement by better utilisation of
existing capacity, sanctioning new
capacities and allowing imports,
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Representation from Curti Chemicals
Workers Committee

3616 SHRI A. NEELALOHITHA-
DASAN NADAR: Will the Minister
of INDUSTRY be pleased to state:

(a) whether Government have re-
ceived any representation from the
Curti Chemicals Workers Commit-
tee; and

(b) if so, the details of their de-
mand and the reaction of Govern-
ment thereon?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES  (SHRI
NARAYAN DATT TIWARI): (a)
and (b). A representation has been
received from  Curti Chemicals
Workers Committee against the im-
port of Saccharin which is stated to
be affecting the indigenous industry.
The reliefs sought by Curti Chemi-
cals Workers Committee include
imposition of a ban on the import
of Saccharin to India, cancellation
of import licences and imposition of
heavy import and excise duties, in
case any imports are allowed.





